NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
'~ AHMEDABAD

1A 186/2017 with CP(CAA) No. 27/NCLT/AHM/2017
With Gujarat High Court CA no. 542/2016

Coram: - Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
' ' "~ MEMBER JUDICIAL

Section of the Companies Act:
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2.

ORDER

Learned Advocate Ms. Vaibhavi Parikh present for Petitio_ner. :

Additional affidavit filed.

Heard arguments of Learned Counsel for Petitioner.

Orders reserved in IA 186/2017 and CP (CAA) 27/2017. . -
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Dated this the 21st day of July, 2017.



